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SHRI C. SUBRAMANIAM It is
’already there. If the hon. membev
~ is interested, I can give a copy.

"SHRI VIKRAM MAHAJAN: May
T know how much employment has been
generated by having foreign colla-
borations and if they have not been
there, what alternative source of em-
ployment would havie been provided?

MR. SPEAKER? That is a separate
questlon

SHRI ATAL BIHARI VAJPAYEE:
Is it a fact that Government allowed
foreign collaboration for--the. manu-
facture ‘of even biscuits, tooth paste
and radio? Does it mean: we do : not.

‘have @nough indigenous know-how.to

manufactire taese :articles? -

SHRI C.- SUBRAMANIAM: Not re-
cently. These were given some-
time back. We do not g1ve for theee
thmgs nowadays

Actlvmes of Balyogeshwar, head of
Divine Light Mission

*331. SHRI M. M. JOSEPH:
" SHRI VEKARIA:

Will the Minister of HOME AFFAIRS

he pleased to state:

. (d) whether the activities of
Balyogeshwar have been watched by
th2 Government in detail,

(b_) whether he has been found
entangled with some foreign agencies;
and

~ (c) if so, the steps taken by Gov-
ernmant to investigate the affairs of
Divinz2 Light Mission?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): (a) to (c). A
statement is laid on the Table of the
House.

Staieme*rit

Government are aware that, besides
followers in this country, the Divine
Light Mission has a number of fol-
lowers in some foreign countries. Goy-
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ernment have no evidence of clandes: -
tine links between Balyogeshwar or
the Divine Light Mission and foreign
agencies. However, necessary vigil
ance is being maintained. Facts re--
garding the recent seizure of in
declared goods from a brief case form-’
ing pait of Balyogéshwar’s baggage,
have been furnished to the House in’
the answer given to starred question
No. 266 on 1st December, 1972, by the
Minjster of Revenue and Expenditure
in _’the 'Ministry ‘of Finance,

SHRI M. M. JOSEPH: It was earher
stated” that more than two members
from the rilling party ran to the res-
cue, of Balyogeshwar, who is always‘
14 for the last one decade. I would’
hke to know whether Balyogeshwar is
recogmsed as the Messiah or protec-j
tor of the ruhnv party"

MR. SPEAKER: This is not a very
relevant question. Kmdly put some
other questlon

< 'SHRI M. M. JOSEPH: May I know'
whether he has any connection with
CLA" :

.SHRI K. C. PANT: I have stated in

my. main reply:

" “Government have nc evidence of
clandestine  links between Bal-’
yogeshwar or the Divine Light Mis-

" sion and foreign agencies, However,
necessary vigilance is being main-

- tained.”

SHRI INDRAJIT GUPTA: In this
statement, the Minister has made = a
reference to-the recent seizure of urn-
declared goods forming' part of Bal-
vogeshwar’s baggage. May I know
whether on this point the interroga-
tion which was to have been ‘carried
out to ascertain the details of the
portion of the goods which were
seized, the source from which they
had < come, etc.,, and which was
obstrtrcted or  frustrated by certair
persons  who were assisting the Boi-
yvogeshwar and did not allow the offi-
cigls to interrogate him in person, has
now been carried out according to;the
proper rules of procedure?
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SHRI K. C. PANT: I do not know
about the frustration part, but on the
2nd Deceémber, the interrogation of
Bolyogeshwar was fixed and his advo-
cate requested. for an adjournment in
‘view of Balyogeshwar’'s indisposition.
Then the interrogation was fixed for
4th and 5th December and the officers
‘of the customs and Enforcement Direc-
torate have completed the interroga-
tion "of Balyogeshwar on these two
days C

SHRI N: K. SANGHI: There was a
news item in the papers that the Bal
yogeshwar was called for interrogation
at the Ashoka Hotels. Why Jid they
take him to. a” posh hotel for inter-
'rogatmn’? Why was the usual practice
in suel ' ‘cases ‘not folIowed by the
customs ofﬁcers ‘in ‘this' particular
case" f & ‘

SHRI K. C. PANT: I was some years
-ago in the Finance Ministry. But 1
am a little out of touch with it now,
So, I cannot answer that question
now. '

SHRI R. S. PANDEY: It is seen
from the newspaper reports that cer-
tain things were brought by Bal-
yogeshwar' Maharaj, the incarnation
of God, from abroad. May I know
‘wnether tne activities of the Divine
‘Light Mission are being - watehed? - Is
it a fact that the Divine Light Mis-
sion wanted to impo-t gold from Dubai
and applied for relaxation of the Gold
Control Regulations for that purpose?

MR. SPEAKER: How does it arise
qut of this?

SHRI K. C. PANT: That question
concerns the Finance Ministry.

SHRI MADHURYYA HALDAR: It
s mentioned in the statement:

“Government have no evidence of

clandestine links between _ Bal-
.yogeshwar or the Divine Light
Mission and foreign agencies. How-
ever, necessary vigilance is being

‘maintained.”

AGRAHAYANA 15, 1894 (SAKA)
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On the day of interrogation of the
Balyogeshwar by the Finance Ministry
three Members of this House went:te
his rescue. I want to know whether
vigilance is being maintained on those
‘Mémbers of this House who obstmct—
ed interrogation. ; h

MR. SPEAKER: No éuch questions
please.

SHRI PARIPOORNANAND PAIN-
ULI: The activities of Balyogeshwar
are’ very much suspicious and in some
cases anti-national. May I know
whether it is a fact that many of the
Central officers. who are disciplies of
ithese Swamis and sanyasis have built
their empires and, if so, whether the
government propose to restrict the
association of these government ser-
vants with swamis and sanyasis?

SHRI K. C. PANT: As far as I
know, - this activity has not been de-
clared unlawful. It is a registered
body which is lawful. As far as I
know, no action of the kind mentioned
by my hon, friend has been taken.

St Tt FgewmeE o were
AT, THTH-TIEHAT T A6 & g
sfearsit & wgr a1 fF 98 gearE T8t
&, 3T & AT TTHRT BITA FrwarT H3Ar
=7fgu |

S\ qRAGE WEAT AT HHT
FT TH IT@ T STAPIL ¢ (% fearsq
arzz fawa ardr awamsaT AT
gTdae gfea ga3q F37 &1 W 39
ATT AT STABILL %’ T FIOT IH XFA
F1 Far Ffaw 71 27

SHRI K. C. PANT: It is true that
this ‘organisation has a voluntary corps
which is trained in the use of lathis.
It is generally used for the purpose
of keeping order in their satsangs etc.,
But it'is also true that during the agx-
tation outside. the Times of Indiw
office many persons who were fol-
lowers of the Mission, indulged in ac-

" .
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tivities which were violent. Asyou
know, a case is going on in regard to
this. I cannot say categorically
whether they were followers of the
Mission or not, because I have not
got their names. I know that the
demonstration was organised in con-
nection with something that appear-
ed in that paper, and the sympathi-
sers of the Mission did that.

SHRI VASANT SATHE: May I know
from the hon. Minister whether he has
been able to ascertain up till now as

to what is the real age of Bal-
yogeshwar?

SHRI K. C. PANT: We have not been
called upon so far to do that.

AMR. SPEAKER: Whether he is a
bal or balak!

SHRI MOHANRAJ KALINGA-
RAYAR: Lately, we have been having
gwiie a lot of problems with sadhus,
saints and divine powers. I want to
suggest to the Government why they
don’t nationalise even this thing.

MR. SPEAKER: You are interested
in 1!

WRITTEN ANSWERS TO QUESTIONS
Changes in ALR. set-up

323. SHRI TEJA SINGIHI SWA-
TANTRA: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased {o state:

(1) whether Government have any
proposal to introduce certain changes
1 the ALR. set-up; an

(b) if so. the changes proposed?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI 1. K.
GUJRAL): (a) and (b). Certain pro-
posals for introducing administrative
changes are under examination for
deceniralizing the organizational set-
up of All India Radio.
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Surrender of Naga and Mizo rebels

v324. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of HOME
AFFAIRS be pleased to state the
number of Naga and Mizo rebels who
have surrendered so far and the num-
ber of rebels who are still absconding?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): According to
information furnished by the Gov-
ernment of Naga Land, 1584 Naga
rcbels have surrendered between st
September and 30th November. In
regard {o Mizo hostiles, over 400 Mizo
rebels have surrendered. Precise up-
to-date figures are being ascertained
from the Government of Mizoram. No
definite information is available re-
garding eithor the Naga or Mizo rebels
still at large, The indications, how-
ever. are that the number is not big.

Cities with telex facilities

‘323, PROF. NARAIN CHAND
PARASHAR: Will the Minister of
COMMUNICATIONS 'be pleased to
state:

(a) the names of cities in India
having Telex facilities;

(b) whether it is proposed to ex-
tend these facilities to certain other
cities during the curreni and the next
financial year; and

(c) the names of such cities?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA):
(a) Srinagar, Amritsar, Jullundur,
Chandigarh, Ludhiana, Jaipur, New
Delhi, Kanpur, Lucknow, Allahabad,
Calcutta, Shillong, Gauhati, Patna,
Ranchi, Jamshedpur, Cuttack, Bhub-
aneshwar, Bombay, Rajkot, Ahmed-
abad, Baroda, Surat, Indore, Bhopal,
Nagpur, Poona, Secundrabad, Vascosie-
gama, Madras. Vishokhapatnam, Vijay
wada, Bangalore. Galem, Mangalore,

Coimbatore, Calicut, Trivandrum.
Madurai and Tiruchirapalli.
(b) Yes.





